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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 VISHWANATH  PRATAP  SINGH):
 (a)  The  prices  of  raw  jute  in  the
 primary  markets  in  Eastern  India
 this  season  have  been  near  the  statu-
 tory  minimum  levels  fixed  by  Gov-
 ernment,

 (b)  Statutory  minimum  prices  fixed
 by  Gcevernment  take  into  account  all
 relevant  factors  including  remunera-
 tive  return  to  the  grower.

 2.00  hrs.

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATIONS  UNDER  ALL-INDIA
 SERVICES  ACT

 THE  MINISTER  OF  STATE  1N  THE
 MINISTRY  OF  HOME  AFFAIRS.  DE-
 FARTMENT  OF  PERSONNEL  AND
 ADMINISTRATIVE  REFORMS  AND
 DEPARTMENT  OF  PARLIAMENTA-
 RY  AFFAIRS  (SHR  OM  MEHTA):
 I  beg  to  lay  on  the  Table  each  of  the
 following  Notifications  (Hindi  and  Eng-
 lish  versions)  under  sub-section  (2)  of
 section  3  of  the  All  India  Services  Act.
 95l:—

 (l)  The  Indian  Police  Service  (Ap-
 pointment  by  Promction)  Second
 Amendment  Regulations  ,l975,  publlish-
 ed  in  Notification  No.  G.S.R,  59l(E)  in
 Gazette  of  India  dated  the  290  Decem-
 ber,  1975.

 (2)  The  Indian  Administrative  Ser-
 vice  (Recruitment)  Third  Amendment

 Rules,  ‘1975,  published  in  Nctification
 No,  G.S.R.  598(Z)  in  Gazette  of  India dated  the  3lst  December,  ‘1975.

 (3)  The  Indian  Administrative  Ser.
 vice  (Appointment  by  Promotion)  Fifth
 Amendment  Regulations,  975  publish-
 ed  in  Notification  No.  G.S.R.  599(E)  in
 Gazette  of  India  date’  the  3lst  Decem-
 ber,  1975.  [Placed  in  Library.  See  No.
 LT-004/76].
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 REPORT  AND  AUDITED  ACCOUNTS  oF
 Deposit  INSURANCE  CORPORATION  FOR
 1974,  REPORTS  UNDER  COMPANIES  ACT,
 ANNUAL  REPORT  ETC.,  OF  DELHI  FINAN.

 CIAL  CORPORATION,  ETC.

 THE  MINISTER  OF  STATE  _IN-
 CHARGE  OF  THE  NEPATRMENT  OF
 REVENUE  AND  BANKING  (SHRI
 PRANAB  KUMAH  MUKHERJEE):  I
 beg  to:—

 (l)  re-lay  on  the  able  a  copy  of  the:
 Report  (Hindi  and  English  versions)  on
 the  working  of  the  Deposit  Insurance
 Corporation,  Bombay,  for  the  year  end-
 ed  the  3lst  December,  ‘1974,  along  with
 the  Audited  Accounts,  under  sub-sec-
 tion  (2)  of  section  52  of  the  Deposit  In-
 surance  Corporation  Act  96l.  [Placed
 in  Library.  See  No.  LT-0042/76].

 (2)  I  beg  to  lay  on  the  Table  a  copy:
 each  of  the  following  reports  (Hindi
 and  English  versions)  under  sub-sec-
 tion  dy  of  section  6I9A  of  the  Compa-
 nies  Act,  (1956.

 (i)  Annual  Report  of  the  New
 India  Assurance  Company  Li-
 mited,  Bombay,  for  the  year
 973  along  with  the  Audited
 Accounts  and  the  Comments  of
 the  Comptroller  and  Auditor
 General  thereon.  [Placed  in
 Library.  See  No.  LT-0048/
 76).

 (ii)  Annual  Report  of  the  National
 Insurance  Company  Limited,
 Caleutta,  for  the  year  973
 along  with  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  ang  Auditor
 General  thereon,  [Placed  in
 Library.  See  No,  LT-0044/
 76).

 (iii)  Annual  Report  of  the  Oriental
 Fire  and  General  Insurance
 Company  Limited,  New  Delhi
 for  the  year  973  along  with
 the  Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library.  See  No.

 ‘LT-10045/76].
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 (3)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Delhi  Financial  Corporation  together
 with  a  statement  of  assets  and  liabili-
 ties,  profit  and  loss  account  and  Audi-
 ‘tor’s  Report  for  the  year  1973-74,  pub-
 lished  in  Notification  No,  F.6/9/74-
 Fin.  (G)  in  Delhi  Gazette  dated  the
 ‘25th  June,  1975,  under  sub-section  (3)
 of  section  38  of  the  State  Financial
 Corporation  Act,  ‘1951.  [Placed  in
 Library.  See  No.  LT-0046/76].

 (4)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Agricultural  Refinance  Corporation,
 Bombay  for  the  year  ended  the  3(th
 June,  975  along  with  the  Audited  Ac-
 counts,  under  sub-section:  (2)  of  section
 32  of  the  Agricultural  Refinance  Cor-
 poration  Act,  1963.  [Placed  in  Library.
 See  No,  LT-0047/76).

 (5)  A  copy  of  the  Securities  Con-
 ‘tracts  (Regulation)  Amendment  Rules,
 975  (Hindi  and  English  versions)  pub-

 lished  in  Notification  No.  G.S.R.  264]
 in  Gazette  of  India  dated  the  8th  Nov-
 ember,  1975,  under  sub-section  (3)  of
 section  30  of  the  Securities  Contrarts
 (Regulation)  Act,  1956.  [Placed  in
 Library.  See  No.  LT-0048/76).

 (6)  A  copy  each  of  the  following
 ‘Notifications  (Hindi  and  English  ver-
 sions)  under  sub-section  (3)  of  section

 35  of  the  Government  Savings  Banks
 Act,  873:—

 (i)  The  Post  Office  Savings
 Banks  (Third  Amerdment)
 Rules,  1975,  published  in  No-
 tification  No.  G.S.R.  2359  in
 Garette  of  India  dated  the  Gth
 September,  1975.

 di)  The  Post  Office  Savings
 Banks  (Fourth  Amendment)
 Rules  1975,  published  in  Noti-
 fication  No.  G.S.R,  2398  in  Ga.
 zette  of  India  dated  the  20th
 September,  ‘1975.

 (ill)  The  Post  Office  Savings  Banks
 (Fifth  Amendment)  Rules,
 1975,  published  in  Notification

 No.  G.&.R,  2468  in  Gazette  of
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 India  dated  the  4th  Octobe
 1975.

 (iv)  The  Post  Office  Savings  Banks
 (Fifth  Amendment)  Rules,

 1975,  published  in  Notification
 No.  G.S.R.  260l,  in  Gazette  of
 India  dated  the  ist  November,
 ‘1975.

 (v)  The  Mysore  Government  Sav-
 ings  Banks  (Nomination)  Am-
 endment  Rules,  ‘1975,  publish-
 ed  in  Notification  No.  G.S.R.
 284  in  Gazette  of  India  dated
 the  20th  December,  1975.

 (vi)  The  Mysore  Government  Sav-
 ings  Banks  (Amendment)  Ru-
 les,  1975,  published  in  Notifi-
 cation  No.  G.S.R,  2842,  in  Ga-
 zette  of  India  dated  the  20th
 December,  1975.

 (vii)  The  Post  Office  Savings  Banks
 (Seventh  Amendment)  Rules,
 1975,  published  in  Netification
 No.  G.S.R.  2843  in  Gazette  of
 India  dated  the  20th  Decem
 ber,  1975.  [Placed  in  Library.

 See  No.  LT-206049/76.

 (7)  A  copy  each  of  the  following  Ne-
 tifications  (Hindi  and  English  versions)
 under  sub-section  (3)  of  section  12  of
 the  Government  Savings  Certificates
 Act,  959:—

 (i)  The  Post  Office  Savings  Certi-
 ficates  (Second  Amendment)
 Rules,  1975,  published  in  Noti-

 fication  No.  G.S.R.  2340  in  Ga-
 zette  of  India  dated  the  6th

 September,  ‘1975.

 (ii)  The  National  Savings  Certifi-
 cates  (Fifth  Issue)  (Second
 Amendment)  Rules,  ‘1975,  pub.
 lished  in  Notification  No.
 G.S.R.  250  in  Gazette  of  India
 dated  the  llth  October,  1975.

 (iil)  The  Post  Office  Savings  Certifi-
 cates  (Third  Amendment)  Ru-
 les,  ‘1975,  published  in  Notifica-
 tion  No,  G.S.R.  2797  in  Gazette

 of  India  dated  the  l3th  De-
 cember,  ‘1975.
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 [Shri  Om  Mehta]
 (iv)  The  National  Savings  Certifica-

 tes  (Fifth  Issue)  (Third
 Amendment)  Rules,  1975,  pub-
 lished  in  Notification  No.
 G.S.R.  2798  jin  Gazette  of
 India  dateg  the  38th  Decem-
 ber,  1975.

 (v)  The  Post  Office  Savings  Certi-
 ficates  (Fourth  Amendment)
 rules,  1975,  published  in  Noti-
 fication  No.  G.S.R.  2840  in  Ga-
 zette  of  India  dated  the  20th
 December,  1975.  [Placed  in
 Library.  See  No.  LT-  10050/,
 76).

 (8)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  under  section  Wy  of  the  General
 Insuranca  Business  (Nationalisation)
 Act,  972:—

 (i)  The  General  Insurance  (Ra-
 tionalisation  and  Revision  of
 Pay  Scales  and  other  Condi-
 tions  of  Service  of  Supervi-
 sory,  Clerical  and  Subordi-
 nate  Staff)  First  Amendment
 Scheme,  1975,  published  in
 Notification  No.  ‘5.0,  472(E)
 in  Gazette  of  India  dated  the
 5th  Septembes,  975  (English
 version)  and  ‘sS.0.  447l  in  Ga-
 zette  of  India  dated  the  18th
 October,  975  (Hindi  version).

 (ii)  The  General  Insurance  (Ra-
 tionalisation  of  Pay  Scales  and
 Other  Conditions  of  Service  of
 Officers)  Scheme,  ‘1975,  pub-
 lished  in  Notification  No.  S.O.
 52l(E)  in  Gazette  of  India
 dated  the  l7th  September,
 T975  (English  version)  and  8.0.
 5242  in  Gazette  of  India  dated
 the  3th  December,  975
 (Hindi  version).

 (ili)  The  General  Insuronce  (Ra-
 tionalisation  of  Pay  Scales  and
 other  conditions  of  Service  of
 Officers)  Amendment  Scheme,
 1975,  published  in  Notification
 No.  8.0.  672(E)  in  Gazette  of
 India  dated  the  2lst  Novem. .  ber  1975.
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 (iv)  The  General  Insurance  (Ra-
 tionalisation  of  Pay  Scales  and
 Other  Conditions  of  Service  of
 Supervisory,  Clerical  and  Sub.
 ordinate  Staff)  Second  Amend-
 ment  Scheme,  1975,  published
 in  Notification  No.  ‘s.0.  54I5  in
 Gazette  of  India  dated  the
 27th  December,  1975.  [Placed
 in  Library.  See  No,  LT-
 10051  76].

 (9)  A  copy  each  of  the  following  No-
 tifications  (Hindi  and  English  versions)
 under  sub-section  (6)  of  section  5  of
 the  Emergency  Risks  (Goods)  Insurance
 Act,  97l:—

 (i)  The  Emergency  Risks  (Goods)
 Insurance  (Third  Amendment)
 Scheme,  1975,  published  in  No-
 tification  No.  5.0.  525(E)  im
 Gazette  of  Inudia  dated  the
 9th  September,  1975,

 (ii)  The  Emergency  Risks  (Goods)
 Insurance  (Fourth  Amend-
 ment)  Scheme,  1975,  published
 in  Notification  No.  8.0.  5039  in
 Gazette  of  India  dated  the
 2200  November,  ‘1975.

 (iii)  The  Emergency  Risks  (Goods)
 Insurance  (Fifth  Amerdment)
 Scheme,  ‘1975,  published  in
 Notification  No,  s.0.  705८8)  in
 Gazette  of  India  dated  the  l2th
 December,  ‘1975.  [Placeq  in
 Library.  See  No.  LT-0052/
 76).

 (10)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  under  sub-section  (7)  of  section
 3  of  the  Emergency  Risks  (Under-
 takings)  Insurance  Act,  97l:—

 (i)  The  Emergency  Risks  (Under-
 takings)  Insurance  (Third
 Amendment)  Scheme,  ‘1975,
 published  in  Notification  No.
 8.0.  526(E)  in  Gazette  of  India
 dated  the  9th  September,
 ‘1975.

 (il)  The  Emergency  Risks  (Under-
 takings)  Insurance  (Fourth
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 Amendment)  Scheme,  ‘1975,
 published  in  Notification  No.
 8.0.  5040  in  Gazette  of  India
 dated  the  22nd  November,  1975.

 (ili)  The  Emergency  Risks  (Under.
 (Fifth

 Scheme,  1975,
 published  in  Notification  No.
 ‘S.O.  706(E)  in  Gazette  of  India
 dated  the  12th  December,
 1975.  [Placed  in  Library.  See
 No.  LT-0053/76].

 takings)  Insurance
 Amendment)

 (ll)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  issued  under  the  Central  Excise
 Rules,  944:—

 (i)  G.S.R.  593(E)  published  in  Ga-
 zette  of  India  dated  the  29th
 December,  975  together  with
 an  explanatory  memorandum.

 (ii)  G.S.R.  602(E)  published  in  Ga-
 zette  of  India  dated  the  3lst
 December,  975  together  with

 an  explanatory  memorandum.

 (iii)  G.S.R.  3(E)  published  in  Ga-
 zette  of  India  dated  the  Ist
 January,  976  together  with
 an  explanatory  memorandum.
 [Placed  in  Library.  See  No.

 LT-0054/  76).

 (12)  A  copy  of  the  Gold  Control
 (Licensing  of  Dealers)  Amendment  Ru-
 les,  975  (Hindi  and  English  versions)
 published  in  Notification  No.  8,0.  745(E)
 in  Gazette  of  India  dated  the  3lst
 December,  ‘1975,  under  sub-section  (3)
 of  section  M4  of  the  Gold  (Control)
 Act,  1968,  [Placed  in  Library.  See
 No.  LT-0055/76].  |

 (13)  A  copy  of  the  Central  Sales  Tax
 (Registration  and  Turn-over)  Amend-
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 ment  Rules,  975  (Hindi  and  English:
 versions)  published  in  Notification  No..
 G.S.R.  597(E)  in  Gazette  of  India  dated:
 the  30th  December,  ‘1975,  under  sub-
 section  (2)  of  section  73  of  the  Central
 Sales  Tax  Act,  1956.  [Placed  in  Lib-
 rary.  See  No.  LT-0056/76].

 (l4)  A  copy  of  the  Central  Excise-
 (Twenty-second  Amendment)  Rules,
 975  (Hindi  and  English  versions)  pub--
 lished  in  Notification  No.  G.S.R.  592(E)-
 in  Gazette  of  India  dated  the  29th  De-_ -
 cember,  ‘1975,  under  section  38  of  the
 Central  Excises  ang  Salt  Act,  944  to...
 gether  with  an  explanatory  memoran..
 dum.  [Placed  in  Library.  See  Noa
 LT-0057/76],
 Arrcrarr  (SECOND  AMENDMENT)  RULES,

 975

 THE  MINISTER  OF  STATE  IN  THE.
 MINISTRY  OF  TOURISM  AND  CIVIL
 AVIATION  (SHRI  SURENDRA  PAL.
 SINGH):  I  beg  to  lay  on  the  Table  a
 copy  of  the  Aircraft  (Second  Amend-
 ment)  Rules,  975  (Hindi  and  English
 versions)  published  in  Notification  No.
 G.S.R.  927  in  Gazette  of  India  dated»
 the  26th  July,  ‘1975,  under  section  4A
 of  the  Aircraft  Act,  934  together  wtih
 an  explanatory  note.  [Placed  in  Lib-.
 rary.  See  No.  LT-0058/76}.

 STATEMENT  SHOWING  ACTION  TAKEN  BY
 GOVERNMENT  ON  VARIOUS  saSSURANCES,.

 PROMISES  ETC.

 THE  DEPUTY  MINISTER  IN  THE.
 DEPARTMENT  OF  PARLIAMEN-.
 TARY  AFFAIRS  (SHRI  B.  SHANKAR-
 ANAND):  I  lay  on  the  Table  the  fol--

 lowing  statements  showing  the  action
 taken  by  the  Government  on  various:
 assurances,  promiseg  and  undertakings


